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Dt. of Decision H 27-01-99,

0.A.No.466/97.

G.Ramachandra Rao .. Applicant.
Vs

1. The Sr.Divl.Personnel Officer,

SC Rly, Viijayawada.
2, The Sr.Div].Commercial Manager,

SC Rly, Viiavyawada.
3. The General Manager,

.« Respondents.

SC Rly, Sec'bad.

Counsel for the applicant : Mr.G.V.Subba Rao

Counsel for the respondents Mr.K.Siva Reddy,Addl1.CGSC.

CORAM: -

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S.JATI PARAMESHWAR MEMBER (JUDL.)

* kk kK

ORDER

ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN MEMBER (ADMN)

Heard Mr.G.V.Subba Rao, learned counsel for the!

applicant and Mr.K.Siva

respondents.

oL~

Reddy, Jlearned counsel for the,
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2. This OA is filed to set aside the selection
procéedings for the post of CSS/CCI in thé scale of pay of
Rs.2000-3200/~ issued bv Senior Divisional Personne]
Officer, SC Railway, Vijavawada vide letter No.B/P.608/1/1/
HG/Vol.IV -dated 17-12-96; B/P.608/I/1/HG/Vol.IV dated
18-3-97 and for a consequential relief thereof.
3. When the OA was taken up for heéring the learned
counsel for the applicant submitfed that 'in the selection
the applicant had’failed and hence even if the relief is
granted,he cannot be promoted.
4, In view of the above the OA is disposed of as

- g L2 )
withdrawn, keeping the legal points if any, arises iar open

for consideration as and when it is required in future.

No costs.

fo prs——— 2G|
(B.S.J RAMESHWAR) (R.RANGARAJAN)

MEMBER{JUDL.) MEMBER (ADMN. )
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(Dictated in the Open Court)

spr ' Q?




Copx_zg:

1.
2.
3.

@79

Se

HDHND

4
HHRE M{A)

Ho50P ™M)
JR.(OA) (f’;

SPARLT  —

9 Coplgy

}
—rhet

o

Tst and llnd CouBt. P L
1” o

4

typed 8y checked by

Comparad Dy Apptowed by

N THE CENTRAL ATMIN E
HYDER 2B AD AENL YDgRﬂBAD.

WiTICE n,H.NASIR:

THE HONTOLE M.
yIizge = CHAIRMAN

THD HOH'BLE WORAJCHDRA PRASAD
: MIm3IR (A)

THo HON'BLE RLRANGARAJAN
MIMBER (A) -
THZ HON'BLE MR.8.5.3Al PARAME SHU . R 2

Mams iR (3 |

'UﬂTED:“hflgkli (é%c? -

'gaaaa#guoamzm .

CADMITTED ANG INTERIN a1RTATITNS:
~15S1ED.

ALLTHED

nIsPoizZD OF WETH DIREETI?NS
- 4 - ! ]
NISMISSED
DISMISST0 AS[WITHORAUN
. ' ' f
CROERED/REJYCTED

O DROER AS[TC £4STS |

R
b wurgine S
B e ATCH
=9 FEB 199 @(
- peearg e |

HYDERABAD gENEH ]

T






